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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 1668/2001
(From the judgenent and order dated 12/04/2001 in CRLA 749/2000
of The HI GH COURT OF MADRAS)

K.  PONNUSAMY Petitioner (s)
VERSUS
STATE REP. BY | NSPECTOR OF PCLI CE, T. NADU Respondent (s)
(Wth appl n(s) for suspension of sentence and bail and taking
addi ti onal docunent on record and exenption fromfiling OT. and
of fice report)
Wth
SLP(Crl.)No. 1622/2001, SLP(Crl.)No. 1867/2001, SLP(Crl.)No. 2343/2001
Date : 24/07/ 2001 These Petitions were called on for hearing today.
CORAM :

HON BLE MR JUSTICE K T. THOVAS
HON BLE MR JUSTICE S. N VARI AVA

PP Rao, Sr. Adv.

R Thyagaraj an, Sr. Adv.
V. Bal achandran, Adv.
S. Jayakunar, Adv.

For Petitioner (s)
SLP(Cr) 1668/ 2001

SLP(Cr) 1622/ 2001 EC Agarwal a, Adv.
Mahesh Agarwal a, Adv.
Ri shi Agarwal a, Adv.
SLP(Cr) 1867/ 2001 Rakesh Dwi vedi, Sr.Adv.
D. Sel varaj, Adv.

S. Jayakumar, Adv.
Pur ni ma Bhat Kak, Adv.
SLP(Cr) 2343/2001 UR Lalit, Sr.Adv.
S. Jayakunar, Adv.
D. Sel varaj, Adv.
RK Sharma, Adv.

SSS5 F555 555 5555

For Respondent (s)
in all

K. Ramanurthy, Sr.Adv.
Revat hy Raghavan, Adv.
Shweta Garg, Adv
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UPON hearing counsel the Court nmade the foll ow ng
ORDER

SLP(Cr) Nos. 1668/ 2001 & 1622/2001@@
00600600006000606006000060006060000

After hearing |learned counsel for the parties at
I ength the Court reserved its judgnent.

SLP(Cr) Nos.1867/2001 & 2343/2001@@
606006000060006060060000600060060000

Del i nked.

Li st on sone other day.
. SP1

Hemal at ha (HK Bhati a)
Court Master



